DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-11

(General information relating to legislative & other matters)
Monday 18" March, 2002/Falguna 27, 1923(Saka)

NO.1%0

THE MEMBERS OF LEGISLATIVE ASSEMBLY OF THE NATIONAL
. CAPITAL TERRITORY OF DELHI (Salaries, Allowances, Pension efc.)
(Amendment) Act, 2001(Delhi Act No.3 of 2002):

Hon’ble Members are informed that the THE MEMBERS OF LEGISLATIVE
ASSEMBLY OF THE NATIONAL CAPITAL TERRITORY OF DELHI (Salaries,
Allowances, Pension etc.) (Amendment) Act, 2001(Delhi Act No.3 of 2002) has been
notified and has become effective from 1™ March, 2002

The salient features of the Amended Act are as follows:

1 Salary Raised from Rs.2000/-pm to Rs.3000/-pm

2 Daily allowance Raised from Rs. 225/- a day to Rs. 400/- a
day

3 Constituency allowance Raised from Rs. 2000/- pm to Rs. 6000/-
pm

4  Secretarial Allowance Raised from Rs. 5500/- pm to Rs. 7000/-
pm

5 Travelling Allowance Members are now entitled to air travel

facilities as applicable to Group A
officers of the highest grade of the Govt.
of Delhi for official visits outside Delhi.

6  Telephone Facilities Members are  now  entitled to
reimbursement of 2000 local calls per
month on one telephone.

7 Travel Instead of the coupon book system, the
Members are now entitled to actual
reimbursement annually of Rs. 35,000/-
on travel within India for self and
members of the family.

SK SHARMA
SECRETARY
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